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+[5-CrORE HOUSING SCHEME

*605. SHRI ' RAJNARAIN: Will
the Minister of WORKS, HOUSING
AND SUPPLY be pleased to state:

(a) whether it is a fact that a
housing scheme of the value of
Rupees five croves is being imple-
mented to accommodate representa-
tives of the forthcoming United
Nations Conference on Trade and
Develogment;

L 21 JUNE,

[ 1 English translation.

to Questions 507,

(b) 1f so, what are the details of
the scheme and what is the source
from which this expenditure will be
met; and

1967 ]

(c) whether it is also a fact that
Ashoka Hotel, Ranjit Hotel, Janpath
and Lodhi Hotels are being expand-
ed under the said scheme; and

(d) whether, in view of the ex-
perience gamned so far, Government
expect that this expansion of these
hotels would serve any useful pur-
pose after meeting the present
needs?]
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ifTHE MINISTER OF WORKS,
HOUSING AND SUPPLY (SHRI
JAGANNATH RAO) (a) to (d) A
statement 15 laid on the Table of the
House

t [ 1 English translation.
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STATEMENT

(a) In connection with the forth-
coming United Nations Confercnce on
Tiade and Development Government
have sanctioned the taking up of the
following works on a basis of very
high priority:—

(1) The construction of a hostel on
Curzon Road at a cost of about Rs
170 crores including furnmiture. Plans
for the construction of this hostel in
the general pool of accommodation
for Government servants was sanc-
tioned on the 25th April, 1963 The
construction was not, however, taken
up first because of financia]l string-
ency and then because of an alter-
native proposal to build a hotel on

the site. The final decision, however,
has been to revert to the original
proposal to build a hostel in the

general pool ang to complete 1t by
January 1968 so that 1t may be used
for the delegales to the United
Nations Conference in  January-
March 1968, and may thereafter be
available for allotment to Gowern-
ment servants in the general pool.

(2) The construction of an annexe
to the Vigyan Bhavan at a cost of
about Rs. 49 lakhs For some time
now, the facilities available 1n Vigyan
Bhavan for large conferences have
been felt to be mmadequate The con-
struction of the annexe will provide
adequate facilities for the Umited
Nations Conference on Trade and
Development and for smilar other
large conferences thereafter. The
existence of these facilities will be
an attraction for the holding of more
large International Conferences 1n
Dell1 which could not be held up to
now owing to lack of facilities

(3) The extension of the Ashoka
Hotels Ltd. at a cost of about Rs
239 crores. The shortage of hotel
accommodation 1 Delh1 has been
repeatedly stressed by the Depart-
ment of Tourism and when the shor-
tage was highlighted 1n December
1966 during an examination of the

L 21 JUNE 1967 ]

to Questions 50 /6
posifion by the Ministry of Com-
merce 1n regard to accommodation

for the UNCTAD Conference, a de-
cistion was taken to ask the Hotel to

take up the extension programme
urgently,

(4) Improvements to the Ranit,
Lodhi and Janpath Hotels af a cost
of approximately Rs 10 lakhs. It 1s
proposed to improve the rooms, pro-
vide additional furniture and add cer-
tain facilities 1in these hotels to make
the rooms more adequate for the
needs of clients including the very
laige number of delegates and staff
attending the UNCTAD Conterence.

(b) Expenditure on the construc-
tion of the hostel on Curzon Road
and the annexe to the Vigyan Bhavan
will be met from funds provided
from the Consolidated Fund of India
tor office and residentia] buildings 1n
the general pool. For the expansion
of the Ashoka Hotel, Government
have sanctioned Rs one crore as
share capital and Rs one crore as
loan to be advanced to the Company.
For the improvements to the Ranjit,
Lodhi and Janpath Hotels, the ex-
penditure will be met by Government
partly by’ subscribing to the Com-
pany’s share capital and partly by
sanctioning a loan to the Company.
For 1mprovements to the buildings
and installations the expenditure will
be met by Government from the Con-
solidated Fund of India and add-
tional rent charged from the Com-
pany.

(c) The Ashoka Hotel i1s being ex-
panded while the Ranjit, Janpath and
Lodhi Hotels are being improved as
already stated.

(d) In view of the existing short-
age of hotel beds in Delhi and be-
cause of the target set by the Depart-
ment of Tourism to double the tour:st
traffic by 1970-71, 1t is anticipated
that the expansion of the Ashoka
Hotel and the improvement of the
Lodhi, Ranjit and Janpath Hotels
will be a wvaluable contribution to-
wards the availability of hotel ac-
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commodation for tourists in Delhi.
The expansion and improvements
will meet not only the needs of the
UNCTAD Conference but also the
general needs of tourists in the years
fo follow.]

WITHDRAWAL OF THE BECHTELS FROM
ENGINEERS INDIA LTD.

*608. SHRI UTTAM SINGH
DUGAL: Wil2 the Minister of
PETROLEUM AND CHEMICALS be
pleased to state:

(a) whether it is a fact that the
Bechtels, an American concern, wants
to pull put of the Engineers India
Ltd.; and

(b) if so, what are the
therefor?

reasons

THE MINISTER OF PLANNING,
PETROLEUM AND CHEMICALS
AND SOCIAL WELFARE (SHRI
ASOKA MEHTA): (a) and (b) The
Government of India and Bechtel
have mutually agreed to ferminate
their partnership in Engineers India
Ltd. This was done because the two
sides found that the Company was
not adequately serving their respec-
tive aims.

PowerR FOR ELECTRIFICATION OF RAIL
TRACTION

*§15. SHRI SURJIT SINGH
ATWAL: Will the Minister of
IRRIGATION AND POWER be
pleased to state:

(a) whether his Ministry has been
consulted by the Ministry of Rail-
ways in regard to pace of electri-
fication of rail traction; and

(b) whether his Ministry is in a
position to assure the Railways about
adequate supplies of power needed
for electrification keeping in view
the position of availability of instal-
lation equipment and power genera-
tion programme?

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO):
(a) The Ministry of Railways itself

[ RAJYA SABHA ]

to Questions 5078
lays down the programmes and the
phasing of railway track electrifica-
tion.

(b) Yes, Sir.

*616. [T'ransferred to the 19th June,
1967.]

INsIGNIAS OF BRITISH EMPIRE

*617. SHRI M., V.BHADRAM: Will
the Minister of WORKS, HOUSING
AND SUPPLY be pleased to state
whether there is a proposal to re-
mave the British Crown and other
insignias of the British Empire pro-
minently displayed on the walls of
the North Block; Central Secretariat
facing the bus terminus?

THE MINISTER OF WORKS,
HOUSING AND SUPPLY (SHRI
JAGANNATH RAO): Yes. The
work has already been undertaken.

PainTING OF DOORS ETC. OoF ‘B’ TYPE
GOVERNMENT QUARTERS

*618. SHRI K. C. BAGHEL: Will
the Minister of WORKS, HOUSING
AND SUPPLY be pleased to state:

(a) the number of ‘E’ type Gov-
ernment quarters in Dev Nagar, New
Delhi, the doors, windows, ventilators
and ceiling beams etc. of which have
not so far been painted during the
19€6 annual repairs;

(b) the reasons for not painting
the doors etc. of all the E’ type
Government quarters in Dev Nagar;
and )

(¢) what action has been taken or
proposed to be taken by Government
against those responsible for this ne-
gligence?

THE MINISTER OF WORKS,
HOUSING AND SUPPLY (SHRI
JAGANNATH RAO): (a) and (b)
Normally, painting of doors, windows
ete,, in all quarters is done every three
years. In 1966-67, the work was due
to be carried out in 450 ‘E’ type
quarters in Dev Nagar, Complete
painting of doors and windows was



